173 Written Answers

7. Karol Bagh

8. Hari Nagar

9. Shahdara

10. Hauz Khas

11. Shakurbasti

12. Rajouri Garden
13 Pul Bangash
14 Shakti Nagar

15. Inderpuri-Naraina Complex
No. I

16 Inderpuni-Nerama  Complex
No. 11

17 G. K G. Shahdara
18 Nangal Roya

tb) It has bewn devided to comstruct
dispensary buildings for all C. G. H. S.
dispensartes junctioning in 1ented build~
ngs The following  dispensaries
which were earlier located in rented
buildings Lave been shifted to buildings
constructed by Government i—

1 Lajpat Nagar
2. Chandni Chewh
3 Kalkay

The construction of one more dispen-
sary building 1m New Rajinder Nagar 15
in progress.

(¢} The Dethi Development Authority
have agreed to allot land for CGHS dis-
pensaries m Hari Nagar, Tilak Nagar,
Hauz Khas, Naraina and Nangal Raya.
Negotiations for allotment of land for the
remaining dispensaries are in progress.

(d) It is likely to take time a5 construc-
tion of dispensary buildings 15 underiaken
cach year depending on availability of
funds and suitable sites,

Revised Pay Scales of Delhi School
Teachers

788. SHRI K. M. MADHUKAR : Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether Governmert have recoived
any memorandum/deputation from Teach-

PHALGUNA 30, 1893 (SAKA)

Written Answers 174

ers of Delhi demanding revision of pay
scales, as approved by the Dellu Adminss-
tration,

(b) 1f so, the main points raised in the
memorandum, and

(v) the action taken thereon,

THE DEPUIY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D. P.
YADAY) (a)to (c) Several memoranda
were received trom the ‘various representa-
tives of Teachers’ Organisations demand-
ing the revision of pay sclaes approved and
sanctioned by Government of India with
effect from 27th May, 1970. Several depu-
tatzon of teachers of Delln had also met
the Education Minster. All these were
examined and revised pay scales were
announced on 5th September, 1971, Steps
are also being taken to effect payment
during 1972-73

Production and lmport of the Wheat and
Rice

789, SHRI MD. JAMILURRAHMAN:
Will the Minister of AGRICULTURRE be
pleasex] to state .

(a) the quantity of wheat and rice
imported for the last three years from
foreign countnies and under PL-480;

(b) the comparative quantum of our
own production for the last three years in
both wheat and rice: and

(c) whether report of any Expert Com-
mittee has been obtained regading self-
sufficiency in food ?

THE MINISTER OF STATEIN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDBE) : (a) and (b).
Two statements are laid om the Tableof
the House. [Placed in Library. Ses No.
LT-1488/72]
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(¢} No, Sir. The production and require-
ments of {oodgrains, however, are cons-
tantlv being assessed by experts,

Cultural and Educational Delegations to
Bangla Desh

790. SHRI MD. JAMILURRAHMAN,
Will the Minister of EDUCATION &
SOCIAL WELFARE be pleased to state :

(a} whether Governmen! are contemp-
lating to send a high-powered cuitural and
educational delegation to Bangla Desh to
enlighten them with our deep sympathy
and national approach to various problems
confronting them; and

(b) whether there 1s any proposal to
send a delegation of students and teachers
to Bangla Desh 10 further deepen our
national stand n the various Universities
of that country ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHR!
D. P. YADAV): (a) and (b) No, Sir, not
for the present.

Vacation of Kapurthala Plot at New Delhi

791, SHRI A K GOPALAN: will
the Minister of WORKS AND HOUSING
be pieased (o state :

(a) whether ane portion of Kapurthala
Piot at New Delhi belonging to Kerala
Govt. has not been vacated by the Police/
Protection Force mm spite of repeated
requests made by Kerala Government;

(b) if so, the reasons thereof; and

(c) when it is likely to be handed over
to Kerala Government ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND
HOUSING (SHR! [. K, GUJRAL) : (a)
Yes.
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(b) and (c). The Delhi Administration
has not been able to secure suitable accom-
modation for the Security Police presently
housed in the Kapurthala plot. The land
will be handed over to the Kerala Govern-
ment as soon as 1t 1s vacated by the Admi-
nistration

Preject Report on Fishing Harbour at
Neendakara, Kerala

792 SHRI A. K. GOPALAN:

SHRIMATI BHARGAVI THAN-
KAPPAN :

Wil the Miaster of
TURF be pleased to state *

AGRICUL-

(a) whether the Project Report on
Fishung Harbour at Neendakara m Keiala
has been sent by the UND.P Survey
Project for consideration of the Central
Government ;

(b)Y 1f &>, waether any teaction {tom
the U. N. D P. Survey Project has also
been recetved ; and

(¢) the main features thereol?

THL. MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE) : (a)
to (¢). The U.NDP. Project under-
took engineering and economic inves-
tigations at Neendakarx during November
and Decembet, 1971 The detaded project
report is under preparation.  The U.N.
D.P. authorities have, however, expressed
the view that additional fishing harbour
facilites at Neendakara are necessary.
The possibility of providing facilities for
afleet of 400 mechanised boats and 80
vessels up to 16 metres length 15 being
considered. It is proposed 10 design the
harbour structures so as to allow of deep-
ening of the harbour in future for use of
deep-draught vessels. In drawing up the
layout plans, the requirements of a boat-
yard and slipway are being taken into
consideration,





